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CHAPTER I
INTRODUCTORY

1.1 The Working Group set up by the Reserve Bauk of India
to look into the modalities of implementation of Lhe prierity
Bac ound sector lending and 20-Point Economic
Programme by banks, had censidered, inter slia, the gqueation
of the mechanism for monitoring progress made by banks in
lending to priority sectors etc, The Group had suggested
thet it would be necesesary for banks to introduce changes In
their accounting systems end procedures for maintenance of
records at field and other levels for priority sector advances
which would facilitete compiletion of data for the purpose of
submigaion of returme, studies, etc, The Working Group on
monitoring system for evaluatiné tha performance of banks in
implementation of the 20-Point Programme appointcd by the RBI,
elgo conaidervd the igeoue in deteil, The Group observed that
the workload on brench level functionsries in preparing
verioug statistical returns hed tremendously increesed over
the years end that the brench menagers wcre hardly in a.
position to exercige effecfive superviaion over the pre-
peration of returns keeping in view their multifarjious
responsibilities, Bmphsaising the need for rationalising
the rcporting aystem as aleo review of the accounting system

at bronch level, the Group, in the concluding paragraph -
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of the report recommended as under:

"There is scope to rationalise the statistical
reporting system So as to eliminate returns which
are duplicative in mature and standardige concepte
end definitions. There is also an urgent need to
look at the accounting system at the brinch level
which ideelly should be such as to generete the

deta required without much additional effort on

the pert of the brench level staff and @t short
notice, In view of the limited terms of reference
end time &@vailable, the Working Group could not go
into thess aspeots. However, the Group recommended
that the Reserve Bank might conglder the pcssibility
of having these iasues studied in depth with a view
ta deéveloping @ sound data bage for banking ste-
tistice 1n the long run, keeping in view the need
for preoise and detajiled data on the one hand and
the burden that it cast on the branches on the other.”

The bank officisls at the field level are also
reported to-feel thet the present syetem of accounting and
record keeping af branch level needs to be changed to

generate dete required for various pwposea.

1.2 It is in the above background, that the Reserve
Bank of Indie met up in July 1981, @ Working Group to

Constitution. reviev the  accounting eystem at
DI {EG EI‘O\IE .
bank branches. Tha composition.of the Working Group



was as follows:

1. Shri M,N. Goiporia, :  Chairman
Chailrman & Managing
Director,
Dena Bank,

Bombay.

2. S8hri I.D. Vig, : Menber
Deput{ General Muanager,
Punjab National Bark,
Zonal Qffice,
Meerut.

3. Shri R.L. Wedhwa, :  -do-
. General Manager,

Union Bank of India,

Head Office,

Bombay .

4, Shri P.K, Kondejyar, : -~de-
Chief Officer,
Organisation and Methods
Department,
Stete Bank of Ingdia,
Central Office,
Bombay. )

5. Shri §.S. Hasurhar, ~la-
Deputy Secretery,
Ministry of Pinance,
Department of Econoumic
) A feirs,
(Banking Divisien),
Government of India,
New Delhi.

6. shri B. Satyamurthy, : a -
Management Analyst,
National Institute of
Bank Maragement,
Bombay.

70 Shri M.L. InaSu,
Joint Chief Officer,
Department of Banking
Operationg and Development,
Reserve Bank of India,
Central Otffice,
Bombay.

-do-
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8. shri R, Nagarajs Reo, t Member
Director,
Department of Statistics,
Reserve Bank of India,
Central Office,
Bonmbay.

9. Shri N.D. Perameswaran, 1  Member-Secretery
Deputy Chief Officer, .
Deprrtment of Bankin
Operations and Devefopn.nt.-
Reserve Bank of Indie,
Central Office,
Bombay.

The Secretariat for the Working Group was provided by
the Department of Banking Operetione snd Develdpment, Reserve
Bank of India, Central Office, Bombay.

1.3 The terms of reference of the Working Group were -

Termg of reference (a)  To look into the existing

syetens of maintenance of accounts ﬁi branch level including
meintenence of the main books of gcoounts 1ike General Ledgers,
Loan Ledgers, etc., a8 alse the vearious systems of maintenance
of sdb-éay/supplementa.ry books, loan balancing and other
records, mora perticulerly at the rurel and semi-urban
.brenches and suggest chenges \’inich would facilitate the
following :

(1) generation of summary data regarding
deployment of funds and lendinge to
various categorieas of priority gectors,

(1i) generstion of data for compilation of the
returns and schedules prescribed by the
Reserve Bank and for furnishing information
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required by the Reserve Bank, Central and
State Governments, returns requifed by the
Head Office/Controlling Offices of banks

for control and superviision as well as for

statistical purposes;

{b) to review the Information System introduced
by the Resarve Bank of India and examine the
feasibility of the intesration of the system
with the Control/Statistical returns
required by banks,

(e¢)- to suggest any other measures necessary to
ensure avalilabllity of data on a regular

basis and without delay and

(d) any other matters widch are incidental or

related to the above _torms of reference.

A copy of the memorandum setting up the Working

Group is given in Annexure I.

1.4 The first meeting of the Working Group was held on
Frocedure. the 20th August 1981 whereln 1t was
proposed to elieit through a questionnaire certein bdasie

information from the banks regarding the book keeping

o000 0_6/"'
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system in force and the modifications effeeted by them in
order to generate the data for the various returmms. Two

sats of questionnaire were issued - one to be completed by

the Head Offices of the banks and the other to be completsd ‘
by seleei:ed branch offices. The questionnﬁm_vu 1s3sued to..
all public sector banks and also seven larger private ssctor
banks. These banks were also requested to issue the questio-
nnaire to be completed by the branches (1% of the total number
of their branches subjeect to a minlmum of 10 ar}d maximum of 50).
A copy each of the questionnaire to be coxpleted by the banks
and thelr branches 1s given 11-1 Annexure II & I1I respectively.
The members of the Working Group also visited a few-branches/
Regional Uffices of banks with a viewv .to understanding the
systems and procedures in operation for recordinz and mailntaln-
ing the baslic dsta required for the. preparation and/or sub-
uission of -various statistical returns in general and different
schedules under the new information system for nc}nitoring the
1}r_np-1e|nent:atlon of district credit plan and lending to priority
sectors, ete., by personal visits and discussions with the
concerned officials. Lﬁ_;;r the Group had formulated its views,
the broad conclusions of the Sroup were discussed with the
Chairmen of two banks.

1.5 Arising 'from.the ba_élground in which the Working Group
was set-up and having regard to the Q_rms of reference, the
Group has mainly focussed 1ts attemdfon on the boo keeping:

00-0-7/;
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‘procedures, etc., and informatlon system relating to
priority sector advances. The suggestions of the Group
relating to book-keeping and maintenance of supplementary
sources of information are primarily intended for rural
and seml-urban branches. These, in the Group's vliew,
are capable of being imwplemented without disturbing the
existing basic book keeplng system. ‘
1.6  The report 1s divided into 6 chapters. Besides the
introdictory Chapter, Chapters I1 to V desl with the
follo\dngl
Schema of the Report
(a) The present information system
(b) Book-keeping procedures gnd suppleme:ntary
sources of information

(¢) Data processing and consolidation

(d) Integration of informgtion system.
In the last chapter, the Group has‘s,ummrised its main
recommendations.
1.7 The Group 1s grateful to the Chalrmen of banks and
other officials from whose comments on the terws of refere
it has benefited. The Group 18 also grateful to the offl
and staff of the Reglonal Offices and branches, which some
the members of the Group v:l.ait_ed. Finally, the Group is
grateful to EHl for the secretarial services provided to
tue Group, particnhrh to Shri §.D. Parameswaman, Member-
8w .utary and Shri M.X. Bhandary, S5taf Officer of DEOD,RBI-

.-08.
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: CHAPTIR JI
THE PRESENT INFORMATION JYSTEM

2.1 The Group has, as stated in Chapter I, mainly confined
itself to the information system prescribed for reporting the
progress in implementation of District Credit Plan (DCP)-;nd
Annual Action Plan (AAP) as also the monitoring system for
bank advances to the priority sectors and beneficlarles of the
20-Point Pragramme. In this context, the Group considered the
reporting system primarily introduced by the AIBI and the banks
themselves. Apart from this, the Group also had a look 1into
the reporting system ﬁevised by ARDC. The Group notes that
the Governﬁont,ot quia has also called for certain types of
returns from bank; for specific purposes while several State

Governments dlso call for ad hoe returns,

2.2 The primary users of the'data are -

(1) The Head Offices/Contrnlling Offices ,
. of banks

(11) The~Reserve Bank of Inlia

-

The users of data

(111) Central and State Govermaents.
While banks require data for monitoring as w>11 as evaluation/
control purposes and for corporate plaurinz, the RBI requlre§
data for monitoring}evaluating the nerformarece of Lhe banis
in achieving the social oSJectivna as also for polley
formulation. The Central Government also e y.ir.: the data
for similar purposes;>the State Govornients ar> mal-ly intear-

asted 1in assessing the performance o° the b5 1n lendinr



to specified sector/beneficiaries of specific schemes in the
respective States. Blaborate data are also often necessary for
answering the questions raised in Parliament.
2.3 The Group examined the existing sources of data on the
financing of priority sectors, prescribed by Reserve Bank.
Bources of data  They are:
(1) Periodical returns on priority
sector advances (Quarterly/half-
yearly/yearly return).
(11) New Information System under Lead
Bank Scheme (Schedules 1, 2, 3 & 4
and TPP 1, 2, 3 & 4).
(1) Briordity Sector Returns
The RBI had preseribed in 1972 three sets of returns on
priority sector advances to be submitted by the Head 0fflces

of banks. They are:

Bame of Return Periodiecity
(a) Priority Sector advances Quarterly
(b) Bpecial Return I - Half-yearly
Agricultural advamces
(e) Speeial Return IT - Yearly
Agricultural advances -
Recovery

The quarterly return on priority sector ad#ances glves data
relating to advances to the. broad segments of priority sector
1.e., (1) agriculture, (11) small secale industrios,

(111) road and water transport operstors, (iv) small husiress,
(v) retail trade, (vi) professionals and self-employed

persons and (vii) education, along with data on advances to

.....10/-
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wzaker sections in certain segments 1lile A?,riculture and

Small Scale Industries. This summary date 1s also classified

on the basls of population-group-wise spread of branches.

There are sup)orting statements to indicate data of advances

to various sub-segments of the main categories of priority

sector and State-wise distribution of nriority sector credit.

The return is divided into seven parts. Tecking the number of

columns under different sections in each part, the total

number of figures to be reported in a full set of quarterly

returns comes to about §000.

The returr at item (b) gives the break-up of direct

advances for azricultural operations and allied -ctivities,

surpose-wise and holding-wise, State-wise, etc. The return
is divided into two parts. The mumber of firures to he

to about 3500. The yearly return furnisles information

about the recovery position of direct agricultural advances,

State-wise.

(a)
(b)

(e)-

(d)

The other returns prescribed by RBI ares

Ihe Name of Return Beriodicity
Consumption loans Quarterly
Advanees to beneficiaries of
20-Point Programme(Point-wise) -

7/
Village Adoption Scheme Half-yoarly
Advances to Scheduled Caste/
Scheduled Tribes "

' oouo-l.l/'
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(e) Assistance to Parmers Service Quarterly
Socleties

These are in the nature of supplementary returns.
(11) New Information Syatem
‘ The New Information System (NIS) basically provides

‘for furnishing of data relating to progress in implementation
of .District Credit Plans/Anmal Action Plans. .The monitoring
system for bank advances for p-riorit'y sectors and 20-Point
Programme was since integrated into NIS. Thus, the schedules
ﬁmsoribed under the NIS not._only provide data for assessing
the progress in implementation of DCPs/AAPs but also provide
data relating to bank assiftance to priority sectors.

’ Schedules 1(A) and 1(B) are to be filled in by the
individual branches vhile Schedules 2A and 2B  Atended to
present the consolidated pogition of all the branches of a
bank in a district. Both Schedules 1A and 1B report data
relating to agzregate deposits, advances and priority sector
eredit, besides particulars of applications received., .
sanctioned, rejected etc. Schedule 1A reports the position
as on the last Friday of March and September while Sche-

dule 1B relates to the position ds on the last Fr:ldéy of
June ‘and December. The data on priority sector oredit

is given under broad heads more or less similar to the

priority sector returns ( item (1) above ).

'Il..lz/-
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Sehedules 1A and 1B are similar eicept in the
-ullowing important aspects -
(1) Schedule 1A calls for data under “road
sectoral he-ds under priority sector while
Schedule 1B calls for data under sub-sectors/
sub—iteps. .
(11) Schedule 1A calls for only data of outstand-
ings whereas Schedule 1B requires, in additiom,
___hgi{-yearly and cumulative disbursements to be
reported.
Schedule 1A requires the figures to be reported in over
fifty columng; Schedule 1B has ovdr ﬁnndred columns. The
total items to be reported work out to about 250 and 500
respectively. -

Schedules 24 and 2B representing the consolidated
position of branches of a bank in a distriet has to give
the summary position, on the bhasis of population-group-wise
of branches. ' 4

Schedule 3 reports the position of recovery of
advances (1.e., demand, collection and overdues classified
aée-vise) during the vear of each branch while Schedule 4

..ghows the congolidated position of recovery of advances.
during the year for all branches of a bank in a district.
The number of figures to be reported in the 3chedule 1s
about 365.
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Desides the above Schedules, two Schedules, viz.,
Schedule TPP-1 and Schedule TPP3 have been prescribed to
be filled in by the branches while Schedule TPP-2 and
Schedule TPP-4 are intended to represent .the consolidated
position of all the branches of a bank in a district by
agzregating Schedules TPP-1 and TPP-3, respectively. These
Schedules report credit assistance to beneficlaries of ‘20-Point
Programme (Point-wise) and the relative recovery.position.
(111) Other Returns |

Banks have also to submit the 3Basic Statigtical
Returns(3SR I & II). The B3R covers a wide range of data
including break-up of credit data according to ﬁifferent
categories such as occupations, organigation, etc. The
present classification in BSR does 'not generate dgta.on bank
finance to various segments of prig;ityfpeéfor or to'weaker
sections' in certaln categories, altpough summary data in
respect of advances to Agriculture, 35I units, ete., are
avallable. The branch offices of commerclal banks submit
these returns directly to Beserve hank.

As regards Central Govermment, banks submit to them
a quartéfly return on DRI advances. The Central and State
Governzent also call.for ad hoc returns froz tims to time.

Beturrg prescribed
by Fead OIfices

The Grcup made an attemp® to assess *he type of |

ee-all -
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returns pregcribed by the Head Offices of ‘the banks. As far
as can be ascertained by the Group, fhs banks 'have prescribed
a varlety of returns relating te the advances to the priority_‘
sectors. Ipthe case of several banks, such returns are
quite many in number. While' the Group did not go in detall
into the question of the utility of the returns, it did get

a distinct impression that quite a few of them have been
introduced from time to time on an ad-hoo basls, possibly takp-
ing into account the need to assess ths performance in 1end1n¢
to cartain speeific sub-geetors. Soms of them seem to have
been prescrihed without eonsidering whether the e:d.sting.'
returns could be modified to gensrate the’ necessary infor- =
mation.: POssibly, since several dopartnlents in the Hoad
0ffice deal with the various segments of the priority sector,
prascription of an integrated set of returns relating-to
priori’ty sector advances has not been attempted. .It algo
apnears that thera has been no_systematiec attémpt to male
a review of the preseribed returns periodically, with a vievw
to rationalisinz the returns and/or dispensing with some of v'
them. . | |

The 1ist of returng prescribed by banks reveal that

there are in many cases over hundred returna of different’
periodicity to be submitte_d‘ by __'the branches (including
returns to be submitted by i;ra_y_lc_has ?or ,Re‘servev' Bank of

Y

.....15/-.
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India purposes, ﬂead Office purposes and other purposss cover-
ing various aspects of worlkdng including priority sector lend-
ings). Taldng into account the periodicity, a branch has to
compile, on an average one thousand. three hundred returns in
a year. In some cases, this is as hizh as two thousand six
hundred.
2.4 At pressnt, the branches have to compile the follow-
ing types of returns relating to priority sectors:
Work Load at branches (1) Returns to enable the Head
¢ Offices to prepare the various'
periodicel statements‘rEIat-
ing to priority sectors pre-
seribed by RBI.
"(2) Schedules under the New
Information System.
(3) The returns under B3R.
(4) Returns prescrib;d by the
Head Office/Conxrolling Offices
for mon1t6;Iﬁg and confro; .
purposes.
(5) Ad hoc returns
(called by Head Offices for
their own purposes or at the
instance of other authorities
ineluding RBI, Central and

State Governments) .

Ceeesal6/-



- 16 -

The present information system prescribed both by the
RBI and Head Offices requires branches to collect data on
outstandings, disbursal, demand, recovery, etc., besides
classifying adva_nces holdj‘.ng-wise, duration-wise, 1i.e.,
short-term and long-term, purpose-wise; staﬁus-wis_e of the
borrowers like Scheduled Castes/Scheduled Tribes, credit
limit-wise, apart from scheme-wise (i.e. DRI,TPP, IRDP, etc.)
classification. The Head Offices have to consolidate the
data on population-group-wise of branches and also district-

wise,State-wise.

Considering that the branches have to prepar.e various
other retucrns as well fc;r enabij.ng-ﬂ\e Head Offices to submit
tpe statutory returns to _RBI and also compile data/statements
prescribed by the Head Offices relating to other agspects of the
working of the branches, it needs hardly to be emphasised that
the work load at the branch level has become quite heavy and even
unmanageable at branches which do not have adequate staff. Thisg
problem is further compounded by the fact that all the items af
data required to be furnished are not raadlly_availabie and

have to be compiled from different saurces.

The book keeping procedures of banks at branch level do
contribute to @ large extent to the difficulties and delays in
generation of the data required for compilation of the various

roturns mentioned above. The present system of accounting

ceel?
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edvances is based on the type of advances, 1.e., cash credit,
overdmfts, loans, bills purchased/discounted, etc., and not
on the activity of the borrower or purpose of the advance.
"Data relating to advances to any particular sector or acti-
vity or purpése- 1s thus not readily avallable from the exist=-
ing classification of advances but will have to be worked out
by disaggregating the different categories of advances like
cash credits, overdrafts, etc., under each head of sctivity -
or purpose. While the individual loan ledgers give the out-
standings, data on disbursements/recovery which is required
for varicus returns have to be worked out from each of the
individual loan eccounts. The returns/schadules also require
bruk.-up of thé advgnces to _various gsectors bagsed on land
holdings or quantum of cred?lt linmit,>status of borrower, ete, '
Purther, varipus items called for in the returns are not
wmtually e'xelugive and hence ths same advance may have to
bs classified under different heads. For example, an advance
to an agriculturist may have to be classified under agri-
culture (holding-wise and purpose-wise), SC or ST and scheme-
vise, 1.8., DIII,. TPP, IRDP. ‘An advance may come under more
than one Scheme.

The work-load involved in collecting data from the
wldely-spread branch net-work and processinz the same 1is
also quite stupendous. As at the end of Septemher 1981,
there were over 36000 bank offices,

Ill.'la
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encwmmm Of which, 18200 offjces were in rurel eress snd
8500 were in seml-urban areas. The bulk of the offices

to be opened horesfter will be algo in rurel and seai-

urban arees. The number of borrowdl accounts under priority
sector for echeduled commeraoiel benks was 1.35 orores, of
which, agriculture accounted for 96 lakhs as at the end of
Decepber 1980. SSI Sector aocounted for 8 lakh aocounts,
reteil trade 11 lukh accountg, smell business 8 lakh
sooounts and professional and eelf-employed 9 lakh scoounts,
It 1s in'agriculture end to some extent in 8SI whioh have
maxiomum number of scoounts that the banks have to classify
the relative advonces under @ lerge number of sub-hsads.
This would indicate the magnitude of the work involved not
only in preparation of the schedules/returns at the brench
level but also in consolidation of the date by each bank

end the consclidetion by RBI for the banking system.
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CHAPTER JIT

BOOK-KEEPING DPROCEDUNES AND
SUPPLEMENTARY SOURCES OF
INFCRMATION

3.1 In Chapter II, the Group has deslt with the
verious returns on priority sector which bank
branches have to prepare for submission to the
controlling/Head Offices, the eonstraints Caced by

the branches in compiling data and the hoavy hurden
this impoées on them., Tha haslc teamms of reference
of the Group 1g "to look into tho system of
maintenance of accounts at branech levol including
maintenance of maln books of account, sub-day
books/supplementary books, loan balancing :nl .th-rp
records, more particularly at the r1ursl and
semi-urban branches dhd suggegt chanves which would
racilinge genoration of data for compiling the
various returng”. As stated in Chaptzsr II, the

Group hag mainly addre ss=d itself to the question of
compllgtion of data relating to priority sector advances.

3.2 Whils looldng into the system of book-iaeping
81 record maintenance -at the hranch lavel, the Group
had kept in mind two broad sspectst (a) the eassy
generation of data for the purpose of comniling

ths various schedulog and returns, and (b) Lhe

neced to ensure that the advauces faiiilng uniar
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various eate;cries/sectors/sub-sectors are correctly
classified. During the visit of the members of the
Group to the bank branches and a few Begional Offices
of banks, it gained the impression that while arith-
netical aoccuracy of the aggregate figures of advance
and deposits 1'3 ensured by comparison with the figures
reported in statautory returns, there waa no specifie
attempt to verify the correctness of the classification
under various segments/sub-segmen@a'of priority sectors.
The main difficulty in such verlricatioﬁ is the fact
that there 1s no readily available control data to
checithe—aggregates of various sub-classifications.

In the Group's view, the correctness of the classification
is vital, as to a large extent policy formulations

are based on the f fgures reported by hanh under
different categories andks such aecounting system

and record maintenance should subserve. this purpose.

The various aspects covered by the Group
during its study of the system are (1) malntensnce
of certain basie records (11) maintenence of losn
ledgers(111) account mmbering system (1v) book-
keeping procedures (v) maintenance of supplementary
sources of -information. These have been dealt with
in the rol}owing paragraphs 1

’ -.o.o.év-
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3.3 The branches have to furnish cért_ain basic
information in thas schedules under the New Information
System.' These relate to
w ' (1) Fo. of villsapes coversd
by the branch. (11) No. of PACs/FSS/LAMPS financed.
(111) Bo. .of deposit accounts. (iv) No.of borrowal
accounts., (v) Data relating to receipt, rejection and
disposal of loan applications. .During the visit to the.
brane'!ies of banks by the members of the Group, it vas
obse.'rved that some of them were not maintaining any
’ regular register for the purpose and the mecessary data
were being culled out, as and when necessary from different
sources. It vould[tc’l.esirable to have regular registers
for the purpose. These will help not only compilation of
the schedules expeditioﬁsly but will also serve as a
ready record, to assess the work load on branches, -ete.
The banks, _lnve,_by and 1arge,)mmb;d suitable reglsters
" £Or recording information in respect of items (1) ‘to (1iv)
above. The Group suggests that banks may look into the
existing registers and examine whether any modification 1s
Decegsary. In this connection-, the Group h'as suggested
- a format -for tha ngiste.r of loan applications (Vide Anne-

xure ‘'IV' ).
0.--.22/-.
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In Scnedule 1A, the branches have to furnish the
following particulars relatinz to loan applications
as to the end'of each quater.
(1) To, of applications. recelved.
(11) No. of applications sanctioned.
(111) No. of applications rejscted.
(iv) No. of applications pending.

The partliculars are required to be clacsifiled under
(1) Agriculture (11) 35I, (1il) Uther priority
sectors, (iv) 20-Point Prozramme. In additfon, with
the prosent emphasis on IROF, the particulars of
applications received undesr t his programne will also
be requirzd. Separate follos may be allotted for
(1) Azrricultural edvances, (11) 33T and (1ii) other
advanccs. 3lnce banks have to maintain a reglster
of applications rejected, this rezlister has bcen so
devised nslto sérve thig pur?ose as well, It is
.not considered necessary to maintaln a seﬁarate

"reglster for applications rejeoted,

3.4 The Group had considerable discussion as tu
Whether it is desirable to
Loan ladgers have loose leaf syasten or
hound registers for the naintenance of loau lodgers.
Most of the banks hav: the systes »f bound reglsters

for the purpose, while some banks have made a

o
v aan), -
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beginning with loen ledgers in looée leaf form. The bankg
appear to have widely divergent views on having loose leaf
syetem or bound registers for loan ledgers. While some
benks have welcomed the idea of having lean ledgers in
looge leaf form, others feel that bound registers are more
suiteble as they offer eesier maintenance and grester
seourity. The basic objection to the loose leaf system from
a number of banks appesred to be due to the poor quality
of the binders and the ledger sheets endangering the
durebility of the records., Thie is a matter which could
be teken up by the IBA with the manufacturers so thet good
quality binders/and sheets ere readily available. The Group
is of the view that the loose leaf system has certain
obvious edvantages. This would help keeping accounts accord-
ing to varying classifications, balanoing outstandings
therein periodically and facilitating qolloctibn/extraction ]
of date for various purposes with minimum effort. Given
proper attention to handling of the iedgers. the loose leaf
syetem would in the long run, seem to bé preferable.

The Group hes devised & format of a master sheet
to be maintained for each borrowal aoccount (vide
Annexure V). Thig is intended to give complete pertioulars
about the borrower, nsture of credit facility, type of

sdvance, statug of the borrower, eto. In ctase the ledgere
are meintalned in looss leaf form, the master sheet may be
nmainteined separately. In bound regiasters, the }edger
headinge may contain all the partioulars included in the

format of the maeter sheet. .
1 3 . . R \_‘ 2
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Having regard to the {tumber of advances 1n
atriculture and S3I, the Group would suggest main-
tenance of separate ledzers on the following basiss

(1) Agriculture

Crop Loans Term Loans Allled Activities

a) Farmers with holdings a)-With limits
up to 2.5 acres up to K.10000/-
b) Farmers with holdings b) Others

above 2.5 acres and up
to § acres
¢) ‘Tenant farmers, land-

less labourers and

shagre-croppers
d) Others.
(2) Small Scele Industries
Cash Credit Loans

(4) Credft limits
up to K.25,000/-
(B). Others

(3) Qther priority Seotora
(A) Trangport Operators
(B) Retail trade
(C) Small business etc.
cses 25/~
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In many branches'the number of accounts in cach
category may not be such as to justify malnt:anance »f
separgte ledgers. Imn such cases, separate s2ctions
of the ledgers with sufficient number of folios (say,
1-50,51;100, etc.) can be allotted to differsnt catagories
of advances. The number of classifications required
tqp the purpose of filling in the various schedules
i1s quite large. Thus, the branches have to classify
the advances under DRI/Non-DRI,S3C,S5T and others. Further
the term-loans in agriculture have to be classified under
(1) irrigation, (11) equipment loans, (1ii) plough
animals, (iv) land development loans, (v) othors.
Similarly, allied activities have to be sub-classiftied
under (1) dalry, (i1) poultry, (i1i) fishery, (iv) seri-
culture and (v) others. The advances to small scale
industries have to Qf classified under artisans, tiny
sector etc. and also purpose-zise li%e handlooms,
poveflooms ete. The Group is of the view that with
proper sectional arrangement of the ledgers within the
above broad categories and balancing of books on a
sectional basis, the required date for completing
schedqules 1 & 2 will become readily available.

As regards the format of the loan ledéérs, the
Group would suggest addition of a colunn to record

overdues.
_.000.26/‘
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3.5 The Group has later in the report dealt
with the need for mechanisation of data colleotion.
Account An account numbering syptem for

nuwberin
Systen

uniquely identify the aceounts is a basioc requirement

borrowal acoounts whioh would

for any integrated reporting system covering the
information requirements of different users. The

system helps in storing all the required ‘fized' infor-
mation pertaining to individugl acoounts on computer
files and supplement it with 'variable’' informstion at
periodic intervals and processing the data according to
different olessificatdry items depending on the require-
mente of the users. To the extent that only ‘variable'
Anformation need be r;ported by tho.brnnchea aE

periedic intervals, the worklosd at the branch level

will be reduced congiderably. Buch & gystem would aleoq



-27 -

be useful in sonitoring the operetions of '1nd1v1.dua1
acoounts, ptrtionhrlg the large acoounts which are to
be monitored in terms of EBI oirculars and internal
oirculare issued by the htnks. theqs;lna. Some of the
control returne osuld then h- pruned or even dispenaed
with. Commercia)l banks are et present following the
generel procedure of a.llottinl serisl numbers for each
type of acoount (CC,7L,0D,et0.) with minor modifications.
During the discussions with maeny benkg, it was notioced
that aost of the banks were following the procedure
11lustrated in the Hind-book of instruotions for BSR
returng exoept uldm; the village number or adding

the yeare in which the losns were granted. Some bgnks
were reported to be working in the direction of evolv~-

ing a suitable account aumbering system in their banks.

--.a
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The struoture of the acoount numbering system
requires consideration from the point of view of the
requirements of several users of the system. It has
to be @ struotured system with definite identificatory
paremeters glong with tl.me sorial aumbirs of the socounts.
Several charaoters like the n_otc;i' to ﬂhieﬁ the acoount
belonge, the sub=sector, the scheme cortesponding
to the loang, the type of acodunt, the Atatus of
borrewer, c;etegor:laation regarding the weaker section,
etc,, could be considered in oonatructifig @ suitable
aocount numbering system.

The Group did not attempt to devise any
acoount numbering system as this will have to be
evolyed in the light of the system for mechenisation
as and vhen introduced. The Group, hovever suggests
that 1t would be preferable at this etdge, when banks
are only exploring the possibility of the numbering system,

" for-the Reserve Bauk to suggest a suitable oommon humber—
ing system for 81l banks. Thig vould IEEXITRAERIXXX

facilitate mechanisation at s later stage.
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3.6 The Group considered the question
whether 1t should suggest any changeiin the
basic book keeping procedures

(L.e., the system of

Book-
pK;;_Eﬂ:ln.a maintenance of general

ledger, day/sub-day books
and supplementaries) the system of balaneing
ete., followed by banks which essentlslly was same
for all banks. By and large, banks have a uniform
syster of book-keeping at all the branches. The
daily transactions - cqah, clearing and transfer-—
are recorded in vouchers. These vouchers are .
the basiec sourece for recordinz the transactioni in various
supplementary books. The supplementary books ~ive the
aggregates of the debit and credit transactions-cash
as well as trangfer-under most of the aecount heads
maintained in the ladger, for example, savings
accounts, current accounts, cash credit accounts,
loans, drafts payéble ete. In cases where the
transactions are small ih numbar, separate supple-

Tentaries are not maintained.

....am/-
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The su- < cary book aggregates are then used for
writing the day book gnd the debit and credit
summations are balanced. Thereafter, the debits and
credlts under each head of aceount are posted in th§
general ledger under the respective aceount heads.
The balances in the account heads are tallied weekly
and tho weekly statement of position i3 prepared.:
Depending upon the volume of business at the branch,
banks have introduced same marginal modifications in
the system outlined above. Thus, in very large
branches, sectional or departmental day books are
prepared, SimitarY¥y-in large departments, for example,
savings accounts, cash credits eto. separate supple-
mentaries are maintained for each ledger to facilitate
sectional balaneing, expeditious writing of supple-
montary books ete. While, thus innovations are made
in the basic system in the larger branches, no attempt
has been made generally by banks- there are exceptlons-
to simplify the accounting procedure at the smaller/
rural branches. Thus, in rural branches, vhere the
transactions are few and almost all the transactions
are in cash, there 1s no need for ¢ multiplicity ot
supp'leme.nta:y books., The cash book itself can be made
to sarve the purposes of almost all the supplementaries
h_y providing sultable columns for the account heads,

vhere there are consistently large transactions, for

eeeesdl/=



-t 31 :-

example, savings acecounts, current accounts, firasd
deposits, loans, ete. As in most of the branches the
c.si_unr 1s the only assistant available, hs has to in
any case write the supplementaries. If the role of thes
supplementaries can be performed by the tabular cash
books, the cashier can write the.day book straight
from the cash scroll and vouchers after th: clase of
business transaetions. in a few branchas whers the
system has been 1ntroducc‘d, the cloaing of th: hooks
and the posting of the general ledger is completled
very quickly after the close of transactiong lnaving
enough time for the staff to attend to othor malters
like preparation of statements, canvassing business,
follow up of adrances, etc. The Group, thsrefore,
recommends that banks sh-ould review and sim 1ify the

. System of accounting in tha rural/smaller brarchrs by
eliminating the maintensnce of unnccessary Inteimediary
records, A specimen of the register in use in one of
the banks is given in Annexure VI.

One of th: questiorson which the views of 'he
banks were soughf was whether it was considered deairsbls
to have a system of hgving separate general ledger
heads for loans/advances to certaln broad categories
of priority sector, like (i) agricultuyre and allied
sctivities, (1i) small scale industries and (iii) o.thn.';,_,‘
priority sectors. This question was ralsed as baliOllii*
the pregsent sy:tem of book-keeping does not lend i

oSy
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itself for information relating té sector-wise/
purpose-wise -digtribution of c¢redit to be readily
available. The Group notes that some of the banks

hgve separale general ledger headings for agricultural
advances. ‘'The banks Ienerally welcomed the proposal,
particularly as summary data of priority sector advances
would be readily available. At present, gemeral ledger
heads on advances are based on type of accounts i.e.,
(1) term loans, (11) cash credits, (i1il) overdrafts
and (iv) bills purchased/discounted ete. The advances
to various segments of the priority sector may fall

in one or more of the above types of gccounts, Unless
therefore, each hegd .of account like logns, overdrafts,
cash credits, BP/BD is sub-divided into (1) agriculture,
(11) small scale industries, (i11) other priority
sectors gnd (iv) others, the system will not serve any
useful purpose. But, to have too many heads in the
general ledger will alse bo a difficult proposition.

In this context, the Group did consider the question
whether advances could be accounted under sectoral
heads, irrespective of whether theyare by way of

logns, cash eredits or overdrafts, bills purchasgsed etc.
If this is done, it will help censiderably collection

of data for varlous purposes and will have certain other

. eeeee33/-
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advantages; for instance, an individual borrower's
aggregate liabilities will be reflected in one account
vhich will facilitate closer monitoring. This wili,
of course, require changes in thé formats of the
statutory returns, balance sheets etc. As a Comrmittee
appointed by RBI 1s looking into Balance Sheet formabe
etc. the Group did not consider 1t appropriate to
make any recommendatlions in this .regard. The Group
1s, however, of the view that modification.in the
present classification of advances 1s worth attempting.
The Group also considered the question whether
it would not be desirable if all advances to priority
sector are given by way of loans rather than in the
form of running accountg like cash credits and over-
drafts. The Working Group under‘khe Chalrmanship of
shri K.B,tChore which reviewed the cash credit systam
has already made a recommendation that " the short-term
loan systép with facility for repayment in instalments
where necessary shiould be inersasingly used for
financing small borrowers, partlcularly in the priority
§oét6r...“. The Croup is'or the view thLat the use Hf
the loan system for priority sector l:ndings will
facilitate preparation of various statements. It will

also help in the more effactive monitorlng of th: advances.

I A
ceessll/=
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Though the Group did not cons;der the question
of modifications in thelaccount heads in the general
ledger, it has reviewed the system of subsidiary books
and day books maintained by branches. While there need
be only four broad general ledger heads viz., (1) loans,
(11) overdrafts, (11i) cash credits and (iv) bills '
purchased/discounted in the general ledger, subsidiaries
can be maintalned under each of the above heads for
advances to (i) agriculture, (1ii) small scale industries,
(111) other priority sectors and (1iv) others. Thus,
there will beymaximum of 16 subsidiaries in all
advances. Correspondingly, it will be necessary to
maintain sub-day books for each of these heads. The
days vouchers can be segregated and posted in the sub-

day books. Thls system will have the following advantagess

(1) data relating to broad categories of
priority sectors will be readily
avallable.

(11) accuracy of classification and arithmetical
accuracy of data will be ensyred.

(111) sectional balancing of loans, etc., and

preparstion of basic data for completing
various schedules will be facilitated.

0000-35/-
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(1v) 1t would enable banks to obtain periodical
reports, say once a month, indicaiing the
number of accounts and balance out:tandlng

under broad segments of the priority sector.

3.6 The advances granted to various segnents/sub-
scgnd%ts of priority sectors gre required to be sub-
classified under certain heads to complete the various
schedules/returns like (1) st-tus-yise classifi~ation of
the borrower, i.e., FC/ST and others (11) scheme-wise 1i.e.,
DRI, Twenty Point Programme, IRDP etc., (ii1) direct/
indirect, (iv) short-term/term loans, (v) di:bursement, (vi)
demand, (vii) collection and (viii) overduec. Simllarly,
purpose-wigse sub-rlassificatlion 1s requirel in resject of
(1) agriculture-temm loags (11) agriculture- allled
activittes (1i1i) SSI and (iv) RWUad Transport operators.
Holdirg-wise classiflcation is required in r-:spect of
advances to agriculture. Advances to allied activitles

to agriculture and SSI have to be classified on ~redit
limit basis, te obtaln data relating to weake: sections

in agriculture and 6SI. Further, data relating t. dls-
bursement, demand, collection and overdues are algo to>

be reported. Having regard to the compleuxity =f the {u-
formation required, the Group considersd tlx following

supplamantary soirers of Information.

oo 36/-
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Presently, various techniques viz,, jotting, sectionsl
balancing and maintenance of back-up registers have been
sdopted by banks to generate the data.reéulred to compile
the various Schedules under the New Information System. 1Id
most bank branches the jotting techniques are adopted. Des
pending on the type of classtftc;tion/lub-clasnificotion
required, data 1s culled out, often on an ad-hoc basis., I

some bank branches, this has been formalised. In some banks,
the loan ledgers etc., are balanced on 8 sectional basis,

i.e., by jotting down the balances in individual sccounts
under suitable heads. Some banks, particularly, the State
Benk of Indis and its Associstes have deviged elaborate
back-up registers, Separate sets of registers have been
prescfibed for different segments of priority sectors, viz,,
sgricultural, SSI and other priority sectors with suitable
sub-divisions for short-term loans,:term loans etc. These
-reglsters have 12-50 columns. The Group considered the var-
lous supplementary sources maintained by bank branches,
Heving regard to the complexity of the informstion required
and the fact that several classifications/sub-clagsifications
are not mutually exclusive, there is no escape from maintsin-
ing detailed supplementary sources of inforsstion on a regular -
besis. In this connection, the Group has devised s scheme
of maintenance of classified balsncing registers/back-up
~roglotors. tho.dotails of the
veeeeIT/-
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bcheme are given in Annexure VII. Apart frow giving the
specimen formats for the classified -balancing registers and
back-up registers, the Annexure glso indicates the sources for
compliling data in respect of each of the items/sub-items in the
various Schedules. The OGroup would suggest that the saild
scheme may be introduced in all banks so that the Schedules
under the New Information System are compiied by the bank
brgnches expeditiously.

3.7. The suggestion of the Group for modification in the
book kedping system and for maintenance of subsidiaries for
cer_tnin broad segments pf the priority sector will expedite
the compilation and submission of the retums under the .
NI 8. However, there will be a normal delay in collecting
ths sche&ules from the large number of bank branches and

the compilation thereof. In view of fhe need for qulc}c
informatlon - both for the banks' Head Offices for

woai toring purposes, and the m?&.:vomment of Indla for
evaluation of performance of the banking system, data on
advances to the broad segments of priority sector, on the
bagis of the subsidlary registers suggested esrlier, may

be .mm:lshed to REI periodically, say once a quarter, '

in the profomma glivon in Annexure VIII.
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CHAPTER IV
DATA _PROCEGSING AND CONSOLIDATION

4.1 The Group had a 1qo'k into the systems of data processing
and consolldation in the banks. The base source of data 1s
necessarily the branch snd in the other Cﬁapters, the Group
has dealt with the enormous work load of data compilation
imposed on the branches, the difficulties in compilation etec.
The problems involved in data processing and consolidation are
no less. Data have to emanate f rom about 38,000 branches for
the banking system and each bank has to consolidete the data
from a substantial number of branches (The State Bank of India
has 6000 branches, three banks have over 1500 branches each,

'rsix have over 1000 branches each, six others have over 750 bra-
nches each) With the multiplicity of retgrns, data processing
ard consolidation naturally put a great strain on the banking
é}sben as a whole . .

Ihe consdlidation of data, District-wiss and State-
wise, has become inevitable. This is necessary not.only for
revlovln;.thq prcgress made by banks in implementing DCPs but
also’}or reviewing the performance of banks on a-State-wise
basis by the State Level Conéhltative Committees ~te. The
controlling offices in banks have more or less jurisdiction
over a few Districts in a State or they cover the branches in
the State. As guch, pistrict-wise and State-wise data ar:
Tequired by the barks themselves for review/conirol purp :ses.

This will also help in planning and budgeting, makis -

-----------
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declsions on correcting regional/sectoral imbrflances ete.
The RBI and Government also require data on District-wise and
State-wvise basls. Thus, the consolidation of data, particularly
regarding credit deployment in priority sector should have
District as the base.

As indlcated in Chapter II, the total number of
flgures to be reported in one full set of quarterly return on
prlority sector advances prescribed by the RBI comes to
about 5000. The figures to be reported in the Schedules under
the New Information System will be equally large. The base
returns/schedules have t o emanate from the bank branches.
Considering t he lsrge number of branches the banks have, the
effort required in prﬁcessing and consolidation of the branch
returns/schedules, District-wise, State-wise and for the bank -
8s a whole 1s enormous. As far as can be ascertained by the
Group, the processing and consoltdafibzr;f the returns and
schedules are, by and large, done manually. Consolidﬁtion
1s done at the Regional Office/Zonal Office level and then at
the Head Office level in certailn banks, while in certain
othérs it is centralised at the Head Office level. Apart
from the fact that there 1s often no means of verifyin: the
correctness of the classification/computation made by the
branches, thers seems to have been no conscious attempt to
evolve any aystem for such verification. Consolidation is

often held up either because the returns/schedules from a

-030-40/-
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few branches are delayed or clarifications/corrections became
necessary in the,case. of some returns.

4.2 The difficulties in gensrating data for complling the

Need fo cha- varied and voluminous information .
nl ﬂintion . . ¢

prescribed by the Regional Offices,

Head Offices, MBI, Central/State Governments, ARDC etc.,_a;d
processing and consolidating the same on a manual basis have
become insuriountable. In the Group's view a stage has come
when the sheer size of the operations and the growing needs
of timely and comprehensive in{ormation leave no option to
the banking system but te introduce mechanisation. In fact,
tha Group feels that such s step 1s overdue. The Anrmal
Report of the RBI for the year 1980-81 emphasises the need
by stating . "« ¢ ¢ ¢ e ¢+ e+« e
"While employment in banks would continue to expand, the
growth of buéiness and the needed improvement would inevitably
Fequirs the introductlon of méchanisation, electronic daté
processing ard computerisation in the banks (accompanied by o
strengtﬁening, where necessary, of the general'public tele-
comnunication system) as also in the Reserve Bank.™

Of course, hefore introdueing mechanisatior, certain’
steps will have to be taken. They ares (1) rationallisation
of returns so that "the branches are required to subhmit the
number of returns which are absolutely nececssary for the banks,
(11) standerdisstion of formats for data collecti-n to suit

mechanisation, (ifi) creation of iats bahk at each branch/

seesetl/-
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Rezional/Head Offlce le vel so that any 1nfor.—.'atim'. required
relating tv any particular item glready available in other
returns is not conplled again and the compilatioun =2fforts for
each return are reduced to minimum, (1iv) transferring o part
of the compllation work to the Regional/Head Offlces who can
themselves maintgin and update certain informatlion co that tie
required dats are supplied without referring Lo the brnnclms._
Considering that the industry requirements o1 the bank- ac -
a vhole are more or less uniform, there appears to h: «.n-
slderablescope for standardisation of formats Iur Jata
collaction to a substantlal extent. It sliould b~ possible to
devise a standardised inforaation system for al? b.rk: whlich
meets the requirements of data generation for Tilling in the
returns required by RBI, Central and State Governmenis, ARDC
.and for their own monitoring ;m contrJ1 purposes rith slight
modifications ta suit individual requircinents o” banks. In
this context, ’the Group has, vide paragraph 3.5, deal: wi:.
the need for a common account numbering system for -1 banks.
Having regard to the various aspects, Lhe Group Is
of the view that there 1s =n urgent need tu m=~h:.ni_.- %l
entire system of data processlng and con:zolidation . .r LI~
banks., Several issues like the nsel Tor merlanlssii.n in
other greas of the woriinz of banks, the overall load,
Whether to have a net-work of regional data proressing

Centres supporting central proressing centres, whethe-~ cuch

a2
es oe oty —
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coentres can be jointly set up and managed by banks will arise.
Of ecourse, due consideration will have to be given to the cosé
benefit aspect. The Gruop notes that a study group set up by
NIBM on irformation system and data procesgsing in the baﬁking
industry sometime in 1972 had made certain racommondations.‘
Bince several basic Lssues have to be resolved and a lot of
preparatory work will have to be done before a cﬁmprehonsive
standardised information gnd méchanisation system 1s introduced
for the banking industry, 1t will be necessary that a separate
Group including technical experts go into this question in
detall. The Group would suggest that Lhe RBI and the Government

may congsider taking further action on this on an urgent basis.

v



CHAPTER V
INTRGRATION OF THE INFORMATION

SYSTEM INTRODUCED BY RBI WITH
THE CONTROL/STATISTICAL RETURNS

— - _PRESCRIBED BY BANK

5.1 One of the terms of reférence’ of the Committee

is to review the information system introduced by the
Reserve Bank and examine the feasibility of the inte-
gration of the system with the control/statistical
returns required by banks. The maln sources of data
for Reserve Bank on pgriority sector advances, as stated

in Chapter II are -

I Quarterly/half-yearly/yearly returnsg
on priority sector advances.

(11) New Informatlon System under the Lead
Bank Scheme (Schedules 1, 2, 3 and 4 and
TPP 1,2, 3 and 4).

Besides, the bank branches submit Basic Statisticul
Returns (B.S5.R.).

5.2 The various returns under these have been

detailed in Cpapter II. Apart “rom the above returns,
the Agricultural Refinance ard Development Coriaoration
VARDC, ha: also devised a reporting system for the banks.
TL is underclood th:at the ARDC has sot up a sub-

cummittee under th> CALCOB, irter alia, to review the
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exizting reporting system prescribed by the ARIC. The
_ARDC, apart from requiring information relating to the
progress in implementation of the schemes refinanced

by them relating to financial outlays, disbursements
and recoveries,would also require information relating
to the physical targets under the varlous schemes. The
returns prescribed by the RBI do not call for any data
relating to the physical achlevements. Bank branches
also do not have any system of maintengnce of regular
records to make available data relating to physical
achievements readily. Admittedly, information relating
to physical achievements will be very mich necessary in
evaluating commercial bank lendings to priority sector,
not only under specific schemes but also outside the
schemes. Since a separate sub-committee has been
appointed by ARIC the Group has not gone into the
details about the reporting system devised by the ARDC
and the book keeping procedure/record maintenance at
the branch level to meet the information requirements
of the ARDC. The Group will, however, suggest that

the sub-commi ttee appointed by the ARDC may see how
far the information system prescribed by the HEI will
serve the purpose of the ARIC and wvhether it will be

possible to integrate the two systems. As regards the
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book keeping procedures and re::ord maintenerce at

branch level the suggestions made by the Working Group
should enable branch offices to readily compile the
tnformation required by the ARDC. All that may be
required is to seggregate the advances under the rele-

vant categories of priority sector under the ARDC

schemes and others. This could be done hy giving suitable.
prefixes To thie aceount numbers andhdopting suitable

Jotting/balancing techniques.

5.3 The Group examined in detall the various

turr returns/schedules prescribad
by the RBI under B3R, New Information System under
tne Lead Bank Scheme ani other periodical returns
on priority sector advances. The schermz of % BSR
returns is some-what different Srom the);;chedules
under the New Informatlion System and the other retarns
o0 oriority sectors prescribed by the RBI. [lLe BSR
tovers 2 wide range of deta including breali-up of
bank credit according to different cateagories -f
Occupatians, orgenisstions ate. The date 1: asvailable
ORly under broad sectorysegments and Jisaggregated
data 1s not available. Theve is a basic dlff>r-nce
between the scheme and scope of BSR and that o priority
Sector returns etc., and hence Integration :f the.e

o systems of retuns may not be feasibl:.
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As such. the Group does not consider it necessary to
make any sug, ;tlons relating to the BSR returns. As
regards the schedules under N1 S and the periedical
Teturns on priority sector advances subadtted by banks,
the Group noticed that the data reported in the priority
sectors are avallable 1ﬁ schedules, somewhat in greater
detall. In fact, the NIS has a wider and better base
for the purpose of monitoring assessment, evaluation
etc. The Group 1s, therefore, of the view that there
should be only one source of data on pr:lqrity sector
advances and that this would be ideally the schedules
prescribed under the NI S. The main reason for
continuing both the sets of returns, 1t would appear,
i3 that the NI S has not yet stabilised and pending
receipt of regular date under the system, it has not
been possiblie for the RBI to discontinue the returns
relating to priority sectors. In para 3.7, t-he Group has
suggaested that the RBI may call for data on advances to
broad segments of priority sector a‘t perlodical intervals.
i1 benks furnish this information expeditiouély, on a
regular basis, the Group feels that it may be possible
for ROl to dispense with submission of the existing
quarterly priority sector retura.
54. The Group is aware that the Central Government
as well @s the State Governments gnd/or ‘their agencies,
do call for certain returns relating to commercial bank
—lending to various segments of the prierity sector.
Wnile the retums under the NI § will enable both the
c-;tx:al Government and the State Governments to have
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an overall idea of the performance of the banks in
lending to the various segments of the priority sectors, .
it i8 quite possible that they might require information
relating to the progress of commercial bank lendings

under specified schemes evolved by them for the weaker
sections of the community. The different Ministries

at the centre charged with the responsibility of
implementing specific schemes may elso desire to have
information ou bank lendings under the schemes., The

Group notes that under the N I S there is provision

to report the progress of lendings under such echemes
under Schedule 1A. If aecessary, the banks could be
suitably edvised about the various echemes (like IRDP,
T.P.P, eto.) under which information will be required

by Central and State Governments so that the bank
branches could report these under fhe relevant columns

in Schedule 1A. If this is done, it 1s the oonsidered
view of the Gyoup that it may not be necessary for them
%o call for separate returns on ad hoc basis. Whenever .
this is inescapable, in regard to ad hoc information

n one time basie, it may be considered whether this

San be served by restrioting it to a few selected branches
on sample basis, rather then involving all the bank '
branches. Often data are called for on an ad hoc

basie, without taking into account the pressure

on bank branches ia compiling a variety of returns,

the ocoat of data oollection eto. In the process,compilation
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'of every return gets delayed, inaccuraclies creep in

and the bankinrg operations and developmental work

at the branches suffer. To conclude, the Group 1s of

the ylew that apart from Schedules under t he New
Information System, the banks should not be asked

to furnish any additlonal returns either by the RBI,

Lthe Central Government or the State Qovernments. It

is aiso necegsary that some sort of a sultable standing
'co-ordinatlng machinery comprising representative; of RBI,
cunzmercial banks, the Central and State Governments is con-
stituted to review the information requirements of the
different agencies and thal no additional returns etec.,
.are called for by any of them unless cleared by this

co-ordinaling machinery.

5.5 The other part of the relative terms of reference
Bank returns is the integration of the returns
called for by the banks themselves
for thelr internal purposes with the priority sector
returns called for by the RBI. The Head Office would

normally requlre data {rom branch offices for the

purposes of (1) monitoring/assessing Lhe performance

in lendirg to the varlous segments/sub-segments of the
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priority sector, (il) assessing the progress in
implementation of the shares allotted under DCPs/
AAPs, (1i1) assessing the quality of advances,

(iv) control and (v) assessing recovery. The banks
have at‘present p{escribed a variety of periodical
returns relating to priority sectors to be submitted
by the branches to the Head Offices and Regional
Offices. Thus, the branches have to prepare -

(1) Returns to enable Head Office to
prepare the various periodical
statements prescribed by RBI.

(11) . Schedules under the N.I.S.
(111) Statementg/returnc prescribed by Head

Of fice {or control and other purposes.

The multiplieity of returnsimposes a considerable
burden on branch steff/officials. There 1s also
considerable overlapping in the information/data

in the dlfferynt.cntcgories of statement/returns
Prescribed by individual banks. There 13, tliere-
_fore, scope for rationalisation of ihe returns.

The Group ascertsined thé views of the banks'as to
whether Echedules under the N.I.5. were not
sufficient for Head OffPice purposes or whether it was

considered essential to call for additional returns.
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By and large, the consensus of the banks have been that
so far as priority sector advances are concerned, the
Schedules under the N I S are sufficient for perfommance
monitoring and statistical purposes. The Schedules may
not, however, be cufficient for control purposes. Possi-
bly, the Head Offices will require somewhat detailed
information relating “o irregular advances and also reco-
very pozlitlon. The Group notes that the relevant Schedul
prescribed under N I § gives Lhe recovery position

only as -at the end of June each year. This may not

be sufficient for control purposes. Similarly, there
ls-no data relating to individual irregular advances

in the Schedules prescribed under the New Ihfomation
Syctem. While -the Gruup concedes that it is for the
managements of the individual banks to decide on the

type of information required by them for control
purposes, in its view, for stétistical and overall
monitoring purposes, the Schedules under the New
Information System will be sufficient for individual
banks. As regards control purposes, the banks could
call for position f overdues at shorter intervals,
to ascertain progress in recovery. In addition,

a return on individual irregular advances could be

prescribed. These, in the Group's view,
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should serve the control purposes.

‘
5.6. As stated above, there appears to have been
Co-ordination no co-ordination at the ilead
machinery X
0ffice/Controllinz Uffice level
in prescribing additional returns from time to time.
A certain amount of ad-hoecism has crept in. The
prinary need, thereéfore, appcars tov be to raduce the
work load on branches by (1) rationalisstion of returns
so that.branches are required to - econcile only the
minimun number, (i1) standardisation of furnals [or
data collection and (11i) creatliocn 57 a dals bank at
ench branch/Regional 0f{fjice, /Head Offi-e le.el ., that

any informatlion required r<latin; tu, n parti-ular Llton
already avallable 1s not compiled agsin 'inl thu: r=luca
compilation efforts to %he minimum. In tils cuntext,
1t is neq?ssary to have, ir each %ani, a _.rior nacil-
nery for co-ordiration, supervision and «.octlinacus
re;iev of the system of data collecllioi and processing.
The Group will, therefore, suggest .that each bank may
set up a suitable departmental Standinz Committee at the
Apex level which will sdvise on rationalicaticn of
ratufns, revision of formats etc., and reviev c;nti-
nuously data cellection and processing. This Jommiitee
shoulq clear the propogals to introluze any n-w raturn

Or modify existing ones.

0
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5.7 The Group has dwglt at length in the earlier
Chapters about the massive compilatioﬁ and consolidation
efforts required at the branch level and Head
Office/Controlling Offices. In view of the heavy
workload and absence of adequate staff specifically
for oompilation of statistics, this task is

allotted to the existing staff in addition to

thelir operationai end developmental duties, The
Group feels that there i1s an urgent need to review
the atat}g}ical set up in large branches as also
Head 0ffice/Controlling Offices of banke for posting
of adequate eteff who can be devoted exclusively

for generation/compilation of date from time to time.

00.8.
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CHAPTER VI

SUMMARY O RECOMMENDATIONS

1. Banks may look into ths existing regigters maintain.
ed for recording information relating to number of deposit
accounts, number of borrowal accounts, number of villages
covered, data relating te receipt, reject;ion and disposal

of loan applications and examine whether any modification

is necessary in them. A format for the register to record
loan applications deviged by the Group is given in Annexure IV
to the Report, (Para 3.3)

2. Loose leaf system of maintenance of loan ledgers has
certain advantages and is, in the long run, preferable.

(Para 3.4)

3. Bank branches may maintain a master shest for each
borrowal account., This will facilitafe recording couplete:
Particulars of a borrowal account, such as the nature of credft
facilities, type of advance, status of the borrower, purpose

of advance, etc. (Para 3.4)
4. Separate loan ledgers may be maintained for advances

Under different segments of the priority sector. (Para 3.4)

.ees 54
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S. Banks are exploring the possibility of evolving

a guitable account numbering system. It would be preferable
at this stage for the Reserve Bank of India to suggest a
sultable common numbering system for all banks. This -

would facilitate mechanisation at later stage. (Para 3.5)

6, Banks should review and simplify the system of
accounting in the rural/smaller branches by eliminating the

maintenance of unnecessary intermediary records. (Para 3,6)

7. The loan system for priority sector lendings should

be increasingly used for financing small borrowers. (Para 3.6)

8. Separate subsidiaries may be maintained under each
of the heads like loansg, overdrafts, cash creditsg bills
purchased/discounted, etc., for advances to (a) agriculture,

(b) ss1, (c) other priority sectors and (d) others, (Para 3,6)

9. A detailed scheme of maintenance of supplementary
séurces of information for compiling various Schedules under”’
the New Information Systenr has been given in Annexure VII
to the Report. The said schame may be introduced in all

banks. (Para 3.6)

10. In view of the need for quickinformation - both for
the banks' Head Offices and the RBI/Government of India.

00055
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data on advances to the broad segments of the priority
sector may be furnished by the banks to RBI on a

quarterly basis. (Para 3.7)

11. There 1s an urgent need to mechanise the entire
system of data processing and consolidation in the banking
system. The RBI and Government may consider taking further

action on this, on an urgent basis. (Para 4.2)

12, There should be only one source of data on priority
sector advances. Ideally, this would be the schedules under

the NIS. (Para 5.3)

13, A suitable Standing co-ordination machinery,
compriging representatives of RBI, comercial banks and
the Central and State Governments, may be constituted to
continuocusly review the information requirements of thg

various agencies. (Para 5.4)

14. For statisticel and overall monitoring purposes
of individual banks, the schedules under the New Informa-
tion System should suffice and the Head Offices should
not normaily call for other periodical returns for the

purpose, (Para 5.5)

1§, Bach bank may set up a suitable Standing Committee

'..“
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at the apex level to advise on rationalisation of returns,
revision of formats, etc., and to review continuously data

cojlection and processing. (Para 5.6)

16, There is an urgent .need tostrengthen the statistiqal
set up in the large branches as also Head Office/Controlling
Offices of banks. (Para 5.7)
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The Reserve Bank of Indja eppeints the following Working
Group to review the Aocounting System et bank brenches in
the oentext of generation of data for verious statutory
returne a8 also ether returns relating to deployment of

oredit, partioulirly data relating to priority sector lend-

ANNEXURE I

RESERVE BANK OF INDIA
CENTRAL OFFICE

JEPARTMENT OF BANKING OPERATIONS AND DEVELOPMENT
"PHE ARCADE", World Trede Centre, Cuffe Parade,

Colasba, Bombay 400 005.
July

Asadbe 20, 1903(Saks)

MEMORANTUM

ing s

2,

shri M.N. Goiporia, Chairmen

Chaiywmen & Managing Director,
Dens Bank,
Bembay.

shri I.D. Vig, Member

. Asslgtant General Menagér,

P9 & 1B Divieion, nal
Punjad National Bank,

Head Offioce,

Hew Dalhi.

“rl noII. *dhﬂ. - do
Joint General Manager,

¢.

Head Office,
Bombay.

Shri P.K. Kondejlmr, - do
Chief Offioer,

Organisation & Methods Department,

State Bank of India,

Centrel Office,

Bombay,



.5. Shri S.S. Hasurkar, . Member
Deputy Secretary,
Ministry of Finance, ’
Department of Economic Affairs,
(Banking Division),
Government of Indias,
New Delhi.

6. shri B, Satysaurthy, - do -~
Menagement Analyst,
National Ingtitute of Bank
Mansgenent,
Bombay.

7. Shrt M,L. Inasu, - do -~
: Joint Chief Offtcer,
Department of Banking
Operations and Development,
Reserve Bank cf India,
Central Office,
Bombay.

8. ghri R. . Nagaraja Rao, - do -~
Director, .
Department of Statisties,

Reserve Bank of India,
(entral Office,

Bombey.
9. sShri N.D., Paremeswaran, Hember-Jeore tary

Deputy Chief Officer,

Department of Bankin

Operationg &nd Devefopncnt.

Reserve Bank of India,

Central Office,

Bombay.
2., The terms of reference of the Working Group are as
follovs 3
(a)  To look inte the existing systems of maintensnce
of sccounts at branch level including maintensnce of the
main books of aceounts like General Ledgers, Losa ledgers,

eto., a8 also the various systems of maintenance of sub-
day/supplementary books, loan balancing and other recards;’



more particularly at the rural and seul-urban branches and
suggest changes vhich would facilitate the following :

1) geperation of summary data regarding deployment
of funds and lendings to various categories of
priority sectors,

11) generation of dats for compilation of the returns
and schedules prescribed by the Reserve Bank and
for— furni shing 1nrornation-required by the Reserve
Bank, Central and State Gove‘rnments, returns
nqulr;d by the Head Office/Controlling Ofllces
of banks for control and supervigion as well as
for statistical purposes, ~

(b)‘ to review the Information Bystem introduced by the
Regerve Bank of India and emamine the feasibility of the
integration of the system with the C:ntrollstatistical
returns requi‘ned by banks,

(e) to suggest any other measures nscessary tu ensure
avellabllity of data on a regular basis and without delay
and

(d) any other matters whichhre incidental or related -
to the ‘above terms of reference. ' ’

3. The Group may, if it is considered necessary and
expedient, appoint Study Groups comprising bank officers
"having sufficient operational exeprience whicii may b»
assigned specific tasks. If the Group feels that it is



necesszary to carry out sample studies of the existing systems
of accounting ete., 1n a few banks, su¢h studles may be “
entrusted to 1ndiv1dual. banks/NIBM.

4. The Working Group i1s expected to submit its report within
a period 57 nine months.

5. The Secretariat of the Working Group will be provided by
the Department of Banking Operations and Development, Reserve
Bank of India, Centrel Office, Bombay.

sd/-

{( W.S. Tambe )
Executive Directive.



ANNEXURE 11
TO BE FILLED BY
HEAD OFFICE .
QUESTIONNATRE

The fcllowing questionnaire= has been prepared ksep-

ing in view mainly the preparation of -
1) various schedules under the new information
system introduced under the Leaﬁ Bank Scheme

11) compilation of data relating to lendings to the
priority sectors for submlssion of the following returns to
Reserve Bank of India by the Head Offices of banks :

(a) quarterly returnc on priority sector
advances and to peneficlaries under
the 20~ Point Programme,

(b) hali-yearly returmson holding-wise/
purp'ose-vise distribution of agricultural
advances and advances for allied
activities,

(¢) yearly return on recovery position of
sgricultural advar;ces,

111) Basic Statistical Returns (B.S.R.).
It may be added that once the information system under
Lead Bank Scheme 1s stabilised, the returns mentioned at
item (ii) may nmot be ne=cessary. The questlonnaire has also
sOme relevance so far as compilaztion By the branches of

data for submission for the s tatutory returns prescribed
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'by the Reserve Bank of India as also the control returns
prescribed by Head Offices of the banks are concernsd. The
abové.observations may please be kept in mind while furnish-
ing the replies to the various items in the questionnaire.
I.  What is Lhe cystem of book-keeping existing in the
bank, with particular reference to the preparation of tha.
varlous sclhedules under the new information system under the
Lead Bank ﬁcheme as also the perlodical returns on priority
sector advances etec., prescrlbeq by the Reserve Bank of India?
What 1s meant by"book-keeping®” in this cOntext,-is the system
of malntenance of general ledgef, day/sub-day books and
~ cupplementaries, the sysbem of balancing and any supporting
systems/methods introluced by the bank fpr getting infor-
mation readlly. The replieé to this question will, inter-
alla, cover the following aspects 1
(r) Whether the bank has introduced any modified
system of book-keeping separately for rural
and semi-urban branches vis-a-vis urban and
metropolitan branches? If =o, the details
thereof may plea;e'be furnished.
{b) (1) VWhether there is any system introduced
by the bank to make readily available
the, aggregate o; summary data 1in respect
5D the various segments of priority
zactor lending? For example, it 1s
undersﬁood that certain barks have
inlr:duced the system of havirg a
separale general l=dger hea! Tor items

Tlke "loan- to agriculluricici,
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(11) Do you consider that the system uf
having separate ggneral ledger heads
for loans/advances tc certair broad
categories of ;.ariority sector advances
like,
1)‘ agriculture and allled activities
11) small scale industries
111) other priority se.ctor advances-would be
helpful in at least getting summary
data quickly?
It has also been suggested that 1f a break-up of loans and
advances on the above basis 1s attached in the form of an
annexure to the return under section 42 of the Reserve Bank
of India Act, now being submitted by the branchLes to the
Head Office, it will be possible to get summary data of
lendings to priority sectors, even ara weekly/fortnight‘ly.
basis. What is the reaction of the -bank to this suggestfon?
II. The existing information system requires_branch;s
to classify the advances to e ach category of priority secﬁor
under different heads. rof example, information 1s required

on i

(a) disbursements;

(b_) clagsification of -agrieultural eﬁ/vances /
holding-wise;

(e) classification of advances according to maturity
1.6., short-temm loan; end term-loans; .

(D status-wise e.g., scheduled caste/scheduled

tribes, ete..
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(e) Classification of advances, particularly the
term loans, purpose-wise (like irrigation loans,
equipment loans, land development loans, dairy,
poultry, fishery, sericulture, etc.), small
scale Industrial advances for cotton ginning and
pressing factories, handlooms, power-loonms,
khadl, etc.
(£ recoveries in varlous categories of advancese
(1) What 1s the book-keeping procedure presently
followed at the branch level for compiling such ;nfor-ation
and is it adquate to make the dqta on the above basics
readily avallable? If not, whet 1s the system presemtly
followed for compiling such information?
(11)  Some of the supplementary sources. identified are
(a) balancing of loan ledgers-target-group-wise;
(b) maintenance of supplementary books;
(c) m;intenance of back-up registers;
(a) cardex system etc.
Has the bank introluced amy of the above systems or any other
innovative systems at the bfanchﬁlevel? If so, the detalls
thereof may please be furnished, along with specimens of such
revised/new systems of loan ledgers, regigters, back-up
registers, etc. - .
;II. Which is the-system of maintenance of books/
registers/ledgers followed by the branch i.e.,

(i) 1loose leaf system



(11)
(111)
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bound registers

cardex system.

Has the bank carried out any study of the comparative

advantages of these systems?

If so, the bank's findings may please be furnished.

Iv. (1)

(11)

(111)

(1)

(1)

(111)

(1v)

What is the degree of mechanisation obtaining

at the branch/controlling Office/Head Office
level?

Have any mechanical aids, like adding/listing
machines, calculators, etc., been supplied to

the branches? If it is consldered desirable

to have any mechanical alds at branches, kindly
list them.

Has the bank introduced at the Regional/Central
0ffice level any system of computerisation for
consoltdation of data received from the branches?
Uhgt is the oréznisationhl set up of the Statis-
tal Department in the bank?

Are there statistical cells at the Regional
Office/Controlling Office level as well?

What is the system of consolidation of data recel-
ved from the branches i.e., whether the data 1s
first consolidated at a Regional/Zonal Office and
then consolidated for all the Reglons at the Head
Office or whether the consolidation of data is cen-
tralised at the Head Office?

Whether the lavel of decentrallsation is

considered satisfactory?
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()

(v1)

(vil)

(vii1)

(1)

(11)

(111)

(1v)
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whrt 19 the procedure followed for serutiny/
v- ifiention of the returns received from the
branches?

Does it become necessary to refepr back the
returns to the branches often for in-
accuracies/wrong compiletion?

How far doeg the late submission of returns

or subaigsion of inaccurate/wrongly eompiled
returns delay the oonsolidation of data?

What ateps have oenn taken or systems evolved
by the bark for -submlgsion of timely data and
for daaling with persistently defaulting
branoheg? (In particulur, whether ths bank
huas u system of gending task forces or special
of ficers to sush braunches to covllect wecessary
date from them?)

Has the Lank presgcribed any separate control
returng/statistioal returns relating to priority
sectors for monitoring and policy formulation
at the Head Office? _

Are the schedules unider the new information
systom/the returns prescribeld by the Reserve
Bank of India not consldered sufficlent by the
Hud. Office for monitoring purposes?

If not, wh&at precisely are the items of infor-
mation which are not inclwied in the schedule
that sre required by the Central Office/Regi-
onal Offices for control purposes?

Hag tho bank nroseribed any cdditional ad-hoe

returns for sny such purposes?
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(v) Is it not posaible to integrate such
returns with the new information system?

ViI. (a) Has any review been undertaken to integrate
the returns prescribed by the Reserve Bank
of India and the Head 0ffice for varioug
purposes, including those mentioned at
item VI above?

(b) Hes any review been undertaken about the
utility or otherwige of the returns called
Tor By the Head Office with & view to
rationalising and eliminating individual
returns?

VIII. what, in the bank's view, are the causes for the
delay in the submission of the returns by the branches and

consolidation of the relevant data furnished by the branches?

Has any study been undert8ken to identify the precise bottle-
necks and, if so, what specific measures have been initiated
to overcome such bottlenecks? A copy of the study report,

if any, may be attached.

IX. A list of the varjous returns recejved from the
branches may kindly be furnished in the format encloged.

X. Any edditional views/suggestions the bank has with
reference to the various terms of reference of the Group

may also be kindly furnished.
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ANNEXURES 111

T0 BE COMPLETED BY
SPECIFIED BRANCHES.

QUESTIONNALEE
The Reserve Bank of India has appointed a Working Group
under the Chairmanship of Shri M.N. Goiporia (Chairman, Dena
Bank) to reviewv the book-keeping system at the bank branches.
The Group is to suggest changes in the bdbook-keeping system
and procedures for maintenance of recordg at field and other
levels for priority sector ndv;nees which would facilitate
compilation of data for t be purposs of submission of
(a) returns under the new information gystem
under the Leud Bank Scheme, 1.e., schedules
1A, 1B, 24, 2B, 3 & b.
(b) other returns on priority sector advances
subnitted to Reserve Bank of India vis.
(1) Quarterly returns on priority sector
advances. ’

(11) Balf-yearly special Return I on egri-
cultural advances - direct finance
(holding-wise, purpose-vise).

(111) Yearly special Return II - Bpcovery
position of agricultuml advances
and

(c) The control returns submitted by branches
to the Head Office.



This questionnaire has been prepared mainly with a

viev to eliciting from the branch officials concerned vitﬁ
the preparation of the various returns, the specific diffi-
culties experienced by them as aleo the suggestions that
they may have in facilitating the preparation of the various
returns.
furnishing the replies to the questionnaire.

I'

(a)

(v)

This background may kindly be kept in mind while

What precisely are the difficulties experienced
at the branch level in the prepaeration and
submissinn of each of the following returns to
the appropriate guthorities in time?

(1) Mew Information System
1) Schedule 1A & 1B
(11) Schedule 2A & 2B
(111) Schedule 3 _
(1v) Schedule 4

(11) BBI returna
(1) Quarterly return on priority
sector advances
(11)  Half-yearly Special Return I
(111) Yearly special BReturn II

Are the existing systems of maintenance of general
ledger, loan ledger, day/sub-day books, balancing
of books and record keeping at the branch, such
that the preparation of the various returns is
facilitated? If not, in what ways can the- systems
be gmended to make them more effective
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for the purpose? kindly specify what changes/
amendments are considered necessary (such as
re-designing/adding additional columns ete.) in
(1) General Ledger

(11) Loan Ledgers

(1i11) Sub-day books

(1v) Balancing books

(v) Other registers, etc.

(c) Have the branch officlals any difficulty in under-
standing the various concepts included in the
returns like disbursals, recoveries, overdues,
ete.?

Will a more precise definition of such terms

be useful? If so, what are the concepts which

require explanation/clarification?
II. The existing information system requires branches to
classify the advances to each category of priority sectors
under different heads. For example, information is required
on

(1) disbursenents (Schedule *1B, Schedule 2B),
(11) classification of agricultural sdvances
holding-wise, (Schedule 1B),

“(111) elassification of’ advances according to
maturity, i,e., short-term loans and term
loans,

(1v)  classification status-wise, e.g.,
Scheduled Caste/Scheduled Tribe (Schedule 14),
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(v) Classification of advances, particularly
term loans on purpose-wise basis, like
irrigation loans, equipment loans,land
development loans, dairy,poultry, fishery,
sericulture, etc., mmall scale industrial
advances for various purposes, like cottom
ginning and pressing factories, hamlooms,
powerlooms, khadi, etc., (Schedule 1B),
(v1) recoveries and overdues in various categories
of advances etc. (Schedule 3).
Note: Information furnished under item 1(b)
need not be repeated whils answering
the following questionss
(a) (1) what exactly 1s the system followed in the branch
at present for recording/compiling information
on the above lines?
(11) What are the difficulties in the exlsting system
in culling out the various items of information?
(111) what are your suggestions for overcoming such
difficulties and simplifying the process of
such record/data collection?
(b) (1) Are any supplementary sources of information
in use at the branch for collecting ;ho above
data? Some of these sources could be

(1) maintenance and/or balancing of loan
ledgers target-group-wise, purpose-wise,
etec.

(11) maintenance of supplementary books, with
a view to providing certain broad aggre-
gates in the general ledger

(111) wmaintenance of back-up registers

(1v) cardex system.



III.

(o)

(a)

(o)
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(11) If any such source is in use, a specimen form
of the relative loan ledger, balance book,
back-up register etc., may please be furmished.

(1) What is the present system of maintenance and/
or balancing 'of loan ledgers, i.s., is there
any system of maintenance and/or balaneing
of books target-group-wvise?

(11) Will the introduction of such a system of
balancing of loan ledgers be feasible and
helpful in facilitating the compilation of
the returns?

(1) Will the maintenance of separate gensral
ledger heads as for example,
(1) loans to agriculturists
(11) loans to small scale industries
(111) other priority sectors-be helpful
in preparation of the returns?

(11) If s0, what are the specific heads that should
find a place in the general ledger and what types
of supplementary day books should be maintained
for the purpose?

Which of -the systems mentioned in (b) above, or a
comblnation of the above systems, will, in the
opinion of the branch, be useful.to facilitate
compilation of the necessary information?

(a) What are the difficulties experienced in compil-
ing Schedule 3 under the Lead Bpnk information
system?

(b) Are you maintaining the DCB register for
(1) agricultural advances
(11) other priority sectors?

If not, hov 1s the information required for campil-
ing 8S8chedule 3 culled out?



(c) Do you suggest any modifications in the existing
DCB register?

Iv. (a) What 1s the present systea of maintenance of the
loan ledgers at the branch, say
(1) the looss leaf systea
(11) bound registers
(111) cardex systeas.
Which of thess three systems will, in the opinion
of the branch, be preferable?

Y. (a) (1) Is the task of the preparation of returns
entrusted.to any specific staff and, if so,at
vhat level? e
(14) Are the returns being checked before
submission?

(m (1) Whether any mechanical aids, like calocula-
tors, adding machimes, e tc., have been
supplied to ths dranches?

(11) V11l such aids be helpful in ocmpiling the
returns quickly?

(111) If s0, please identify the aids you lilm
to be provided with.

vI. The branch has to submit returns to the Head Office/
BRegiomal Offices for
(1) subtmission by the Head Office of various
statutory returns and returng on priority sector
advances to the RBeserve Bank of India,

(11) econtrol purpose to the Heed Office. Pleass
furnigh a list of the statemsnts at pressat sub-
mitted by you to varicus controlling offices in
the format given in Anmexure.



Bame of bderrewer
Address

Status of berrever
SC or SI

Laod holdiags -
Irrigated
Unirrigated

Nature of iatsvest
in land

Lisit ssnetioned

Sanst iening
sanat len Ne .7n-u

Partioulars of ether
propertiss, 1if amy

hority/

ADEIEE Y

grpecinsn of Magter Sheet
Hage_of vank/hragon

pe of loan - ( tnduuto

%vop gﬂf d';ul u.t

Nr:ou - 11k

leho-l of loan-JRDP er
TEP or IR1 eote.

Whether borrower belongs

to weaker geotion
Disbursement soheduls
Repaymeat scheduls

Medified repayment
scheduls, if amy.

" You/Ne.

PFarticulars of seeurity
Desariptisas
Velue:

Fargis

Nams gdd Address of
guargntors, if anys
Rate of Interest:

Doouments obtaineds

This format eould be suitpbly modified for otb'c ocategoriss of berrewers.



SPECIMEN OF TABULAR CASH REGISTER ANNEXURE VI

RECEIPTS BRANCH
Date 19
Br. Partliculars with Cash Saving Bank A/c. FDR/ Cum, Head Bank- Agri- P.aN, Income Total 1Initial
No. Natur.- and Numbers Rece- YTedger Ledger Ledger Ledger Total SDR/ Depo- Office ers Ak cul- sec- (8 +
ol A/c. ipts No.l No.2 No.3 No.4 of DRC sitc Branches tural tors 17)
Dr. S.B. etc. Loans loans :
-1. — 2. 3. 4. 5. 6. 7. R 9. 10. 11, 12, 13, 14, 15, 16, 17. 18, 19,
— - ‘

Total 1

Note 1 1. Cash transactions should be reflected in column 3 as

Add last day's well as under appropriate head from column 4 te 13

Less Cash Recelived
Cash Balance

2. The total of transfer on both the sides should tally. to-day (Column No.3)
(Total) (Cash) 3. Heads not specified may be classified undarcolumn 16 & 17 Total (Transfer)
BRANCH
PAYMENTS .
. Date 19
Br. Particulars with Cash Saving Bank A/c. FDR/ Cum, Head Bank- Agri- P & N Expen- Total 1nitialg
No. Nature and Numbers Pay- L'&édger Ledger Ledger Ledger Total SDR/ Depo- office ers A/e cul- sec~ diture (8 o
of A/fc. ments  No.1 No.2 No.3 No.4 of DRC site Branches tural tors 17)
Cr. S.B. etc. Loans loans
1. 2. 3. 4. 5, 6. 7. 8. 9, 10, “ii, 12. 13, i, T 15, 16, 17, __18. 1°,
!
Total
Fl.No. . e :
losing Cash Balance Les's Cash
(Total) Written by Checked by oo paid to-day !Eol.NoJB)’

Total (Transfer)



ANNBXURE VIL
2upnlementary. sources of information

The Group suggests that the banks may maintain
sectional balancing books and back-up registers to gensrate
the data required to complle the various schedules prescribed
under the New Information System, the broad detaile of which
are indicated beslow:

Sectlonal ace stc.
The Group has, vide paragraph 3.6 df the report,

suggested maintenance of loan ledgers etc., on a sectional
basis. This would primarily seggregate the advances under
broad segments of the priority sectors. The sub-sectional
arrangements suggested will further dis-aggregate the advanoes
into the required sub-segments/sub-classification. For example,
the sectional arrangement suggested for agricultural loans will
soggregates the advances into (1) direct and indirect, (11) agri-
cultural operations enml allied activities, (111) short-term .
loans and crop loans. The sub-sectional arrangement will
indicate the holding-wise distribution of such advances which
will generate data of advances to wealker sections. A sectional
balancing of ths loan ledgers vill generate data for filling

up the relevant columns in Schedule 1A This vill, however,
not generate data on advances to SC and 8T. GSpecimens of
balancing registers for various categories of priority seciors
are attached (Annexures (a) to (f) .



In addition to olassifying the advanses te varices
segments uader 9C and ST and DRI Scheme ets., required to
cemplete Scheduls 1A, data relating te (1) dishersals, and
(11) purposs-wise distribution ef advances are required ts
eomplete Scheduls 1B. Tor this puarpose, it vill be usessessy
to maintain separats back-up registers. I\ will de possidls
te coabime the tvo and mintain a belanse-cun-busk-ap register.
But ia visv of the faot that gertain slassificstisons/eud-
classifiostions are not nutually exelusive, it will be better
to maintain the twe n;uton‘ separately. A speeissm of the
back-up registers for variocus catageriss of advances are
annexed / Anmemures (g) to (R) _J. It will be chesrved thad
the balanoing register indicate the statms of the berrwer
(1.0., 80 oz 8T), scheme of th¢ lean (1.0., IRI. IRDP), purpese
of loan etc. 7This vill feciliiate proper groupiang and camy
ecupilatiocn of the baek-up registers. OCemsrally, mwevisiea
bas been made for recording cutstandiag btulamss ia elassified
balancing register whils previsioa bas beea mpds te reced
disburgements in back-up register. @inos ia agrisulture
erop leans and ether priority secters lilm retail trade ote,,
digbursements ars not requirved purpose-wise, ealy e elassifisd
balancing register is suggested vith provigien e reserd
digbursements. Back-up registers have beea provided with
oolumns to record ocutstandings as wall vhere it is wssessary
te bave the same, purposs-vise.

.oooay.
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As regards Schedule 3, the branches have to maintain
a DCB register, the format of which has been circulated to
the banks by ARDC. Many of them have ocommenced maintenance
of such registers, It will be necessary to maintain similar
registers for other categories of advances.

As regards advances under 20-Point Programme and
eompilation of the relative Schedules viz., TPP 1 to 4, the
Group has not suggested any supplementary source of data. This
is becanss the Programme has since been revised and the
reporting systea for monitoring the relative advances is yet
t0 be finalised (pending the report of the Working Group
examining the rol:or the banks in the implementation of the
revised 20-Point Programme).

Baged on the above scheme of maintenance of supplement-
ary sources of data, a 1ist showing the surce of compiling
ths various schedules and the items/sub-items therein 1s given
in Annsxure (1).

The claszified balancing reglsters cap be so devised or
printed that columns 1 to 5 or 1 to 6 nsed not be written up
every quarter and provision for recording balances/disburse-
ments for, say , four quarters is made under the relevant
columns. It will also not be necessary to separately
balance the books as at the end of the four quarters.



Andexure YILL

Advences to the broad segments of priority sector
for the gquarter ended

Neme of the bank

ce t o ozl v No.of accounts Apount cutstending
(Rs.lakhs)

1, Agrizulture and &llied
activities

2, Small Scale lndustry

3. Other priority sectors

Total

]



Anpexare (a)

arlculturo-cﬂp Loans
d_balancing reglater of logns, stc.
Toan a/c.¥o. “Name Mmm Limit Balance Discursements
ccording dccording sanotioned outstanding during the
to status to dcheme | 18 as at the emd quarter
) of the quarter
T - B S R -
I. Opto 2.5 acres A oc DRI/8C 1000 700
-} ar IRDP 800 600
(] - DRI 8§00 300
Sadb Totals
II. Ovax 2.5 acrea A 8¢ DR1/8C 1500 1000
axiupto 5 acraa B 8T IRDP 900 700
c - 1000 800
8ub Totals
IIl. w;;_lmn 8T DRI/ST 1000 800
2enant famerz & B 8T IEDP 500 400
Share-Cropoers ¢ - DRI 600 500
Su-b Tolals
1v. Qthersa 'y ST DRI/X 1800 1500
3 8T IRDP 1500 1200
[ - 200 800
Sub Totalt
Grand Total: F=T=T.Z== == = TS S I T TS TS SSSSS S SIS IS S SwS=sT

‘Beparats sheat will be malnteiped for each groun.viz: I, II, III & IV; where the mumper
of accounts 1is small, the same sheat zmay be used



- Agriculture - Term Loans
Classified balanecing register of loans

Annexure (b)

Loan 4A/c. No. ~Name Clasgir;cation of loans according to Linite Balance Disbursement
“Status Scheme Parpose sanctioned outstandin( during the
as at the quarter
end of the
quarter
1 2 a 4 [ t 2 -
1. ) £ _pape A ac DRI/8C Irrigation 2000 1700
el 4 3 = IR0P  Equipment 1000 800
] - Land Development 3000 8500
Plough animals 800 400
sub Totall Others
ool 3 8 Y fnctmne 3% 132
P, pmen
] - :i'.u B animals 800
Sub Tetals
I1I, y A 80 DAI/80 Plough animals 1800 1800
0 3 8T IRDP Irrigation 1000 1000
- PAZS 0 - - Bquipment 800 700
8ub Totals
v, A a7 DAL/#T Irrigation 8500 2300
Ridaza B ” TP Lu:'unxopmnt 1900 1800
Q as we Qup-ﬂ' 1800 1800
Sud Total:
Grand Totals
NENUAEDEAE NS NEN TSNS ENRENS B AT eESESRN




iouls = Allied Activitie ane :
l‘iﬁ‘:;.m.t;l;ﬁ.!t.;{-lﬂﬂl deaeeme L)

g to =il sanc- ursemsn
towe e s e by, e
i of the guarter
- sl na - -y =3 - ~X
1. A 20 - Da b
' e : ” m%” ;::1 ry ﬁgg i&s
- - .
Sericulture ?333 cgo
Sud Tetads \
I, A [ ) DR1/80 Poult 13000
W 3 . mx‘ . Flahery 120200 %oo
-] e - Serisulture
Dalry

Sud Tetals

Orand Totals




Ampaxure (e)

!mrt mﬁm- - ‘

Loan A/c. Ko, Name Classification of loan Timit  Balance Disbursement
ascording to sancti- outstanding ‘during the

Stat as at the end uarter
Earrose of t.h;rL quarter 1
ek — . A t S )
I. W 'y Se Antorickshav/Tempo 5000
B st Taxi 86000 aaooo
c - Bus 150000 150000
D - Track 176000 160000
Others 10000 9000
Sab Total:
I1. Others A ac Taxi 90000 80000
B £~ 4 Bus 300000 276000
c - Truck 400000 350000
Sudb Totals

Grand Total:




Small Scale s?ctur Aooexure (d)
= [ 3
Loan e, Ro. Fa% _-lasslflc<tlion of loan TIalt" Salanze T.sburse-
According tg Sanct- mutatan- ent juriag
Status schems rurpose isned ding as at the Juarter
the and of
. the quarter
T -z 13 1 —Np— B 3
1. t yillage and cottager A SC  I[RI/SC Haodloom 20000 18000
» B ST IRDP  leather vork 18000 15000
gub Tetalt € .- Metal Work 8000 %000
no @
i. hﬁkﬁ =Eﬂ limita upio 8,29 A - Food Processing 21000 20000
P 20 s - 011 extracting. 17000 16000
Sud Tetals (5
R ippaer 2R T T RPeboeesing 17000 13300
B = = Pood Process 175000 155000
c - - iag 150000 120000
Sub Totals
G. Inita yith lisits pbove N.2 lakhs LA — -— Food Precessing 2?000 225000
. ] - -— Cotton ginnimg 310000 270000
Sub Tetals
B g w cw E R Food processing 000 20000
¢ B = - - 15000 15000
sud Tetals ¢ - - -
». t A = - -— 27000
B e - - 110000 100000
ub Totals ¢ - -
C. Maite with Limity ahove M.2 lakhs A -~ -~ Food processing 210000 200000
; B o - Powsr loom 370000 320000
Sub Totals
- Orand Total:

S




Back-up Register for Schemes, like DRI,

Annexuce (g)

IRDP, etc.
and advances to SC & ST
Lean A/c. Ko, Balance eutstanding
. I
- SC ST Otrers IRDP §C ST
1, 2, 3 4. - [ 1s

iI.

V.

1.

Agriculture-Crop Loans
Sub Total 3

Agriculture-Term Lcang
Sub Total

Agsiculture-Allied Activities

Juk Total

Small Scale Incdustriec .

Suwb Total

igancport Operators

sub Total :

Petail Trade

Sub Total



RETAIL TRADE Anpexyre ()
Classified balanclax reclstex oL loans

m‘!_mhssu‘uaffun of Loan TImIE BalgEeE o Didburse wHe
ac;ording to Santioned outstanding during the
as at the end juarter
v Statys cheme of the quarter
A S8 m1/s 2800 10
» st e B0 5
TarALs ‘

Nota: wm.n- registers will also ¥ mainteined in respsot of otber
iss via. (1) Smmll Busimess (11i) Professiomal and Self-empleyed
(us Iducation (iv) Eemsing leans (v) Comsmuptiona lomms.



-t 2 -

1, 2. 3. 4. S. 6, ° 7.

VII. Small Business

Sub Total 3
VIII. Professional & Self-employeds
Sub Total :
IX. Education )
Sub Total
X. Housing Leans
) Sud Totel
XI. €gn tio:
Sub Total »

Grand Total 3

Note 1 1, This register is to be posted by taking figures from the classified balancing
register for various ssgments/sub segments. i

2, In columns 6 & 7 only those SC and ST borrowers who are not financed under

DRI Scheme will be included.
1

4 3. While the sub-totals under columms2 & 6 will give the figure of advances to
8c t:: sech segment/sub gegment, the sub-totals under colum3 & 7 will give
the 1 advances to 8T.

4. If a borrower falls both under DRI Scheme and IRDP, the relative outstandings
will have to be posted under both the columns for DRI (2to 4) and IRDF (5).



Annexure (h)

Back-up Register - Agriculture - Term Loans

«

Loan A/c.¥No. Dis-

Plough Land
burse- Irrigation Equipments imals Development Others
ment BaTance Dis- §alance Dis- eaIance Pis- Bslance Dis- PaTance DIs-
out~ borse- out- burse- out- burse- out- burse- out- burse-

. stan- wments stén- ments stan- ments gtgn- ments stan- Mments
8 d.l.? dig dain d.lng © ding
1. ::: ) ‘k y i Gl a gl AN IUI IIJ_ Iz;

1. Upto 2.5 scres
Sub Total

1I. Qveg 2.5 acres
and upto cres

Sub Total 1

III. Landless labourers,
Tenant farmerc and
§E§E§ croEEers

Sub Total

IV. Others

Sub Total

Grand Total i




Back-up P.ejister - SS1 sector

Amnexure ({)

Coan AJc.No. Disburse-___Rarndlooms Fower roong Vegetazil, 0.,
ments palance Discurse-ithlance Lisburse.@lance Disburse- Balanc: =
cut- rents/ out- wents/ cut- ~ents/ cut—
standing increzse standing i=credse stanfing increase stand.'g
in w.c. in WweCe
limits Jimite
1. 2 3. 4. 5 7, 8. E
T, Rural articans,village and
cottage indusirles .
Sub ToLal
IT. Tiny Seciop

A. Units with limits upto 15,25,000 5Sub Total'a!
B. Units with limits above f.25,000

and upto Kk,2 ‘akhs Sub Total 'B’
C. Units with limits above &, 2 lakhs

. Sub Totasl 'C! N

ITI. Other SSI units '

A. Units with linics upto £5.25,000 g, Total'a®
P. Units w 1imics above R:,25,000

and upto h Sub Total 'B'
C. Units with limits above 83,2 lakhs

Sub Total 'C'
Grand Total 1@ _ ~

{Contd.




+

Annexure (i)

Back-up Register - Agriculture - Allied Activities

Lean A/c.No. Dis- Dair Poultry Fisher Sericulture cthers
burse- Balance Dis- Belance Dis- $slance gIs- Balance Dis-~ ¥alanee Dis-
ment out- burse- out- burse- out- burse- out- burse- out- burse-

stan- ments stan- ments stan-- ®@men=s stan- ments stan-~ ments
diag ding ding : ding ding
il Fi 3, 4, S. [ 1. [N 9. 10, 11, 12,
I. Limits upto A
k.10, 900 g
1
Sub Total 3
I1. LiTits above A .
*:,10,000 :
Sub Total :

Grand Total :

GRS ANA SR RS A AAREERS L AT T AN E NS XS E SN AREC SR SRRES
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Gur Making _ Khandsari Food processing Colir Workers Leather Workers wood Workers
Unit units
B'Slpnco Disburse- Falance DIsburse- Balance UDisburse Balance Disburse Balance Disburse Balance Dlsbursee-
out- ments/ out- ments/ oute- ments/ out- nents/ out- ments/ out- ments/
stan- increase stan- increase stan- increase stan- incr-ease stan- increase stan- increase
ding in w.c. ding in w.c. ding in w.c. ding in w.c., ding "in w.c. ding in w.c.
limits limits limits limits limits limits
11, 12. 13, 14. 15. 16, 17. 18. 19. - 20, 21, 22.

...3/-
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Metsl Workers Other Handicralte ~Qthers
&
Balance Disburse- Balance Digsburse- Balance Disburse=
cut=- ments/ Oute ments/ oute ments/
stan- increase stan- increase stan- increase
ding in w.c. ding in w.c. ding in w.ce
limits limits limies ,
23, <h, 25, 2, 21, 28, !
Note 1 1.

In the case loans, disbursements will be recorded in the relevant columns.

2, In the case of cash credit,

overdrafts etc., the increase in the linict,
if any, will be recorded.

3. Mcst branches may not have advznexs ~overing ri?re then a f&«w cCategories
{purpose-wise), 1In such =azer, it will e necessary to hove only a few colum



Annexure (k)
Back-up Register-Transport Operators

Loan A/c.No. Dis- . Autorickshaw /
. burse~ Taxi Track Bus Tempo Others
ment Balance Dis- Balance Di1s~ Ealance Dis- Balance Dis- Balance LiLi-
out- burse~ out- curse- cut- burgse- out- burse- out- curea-
stan-  ment/ stan- en:/  stan- ment/ stan- ment/ stan- reas/
ding increse ding increse ding increse ding increse ding incres .
in W.Ce in w.c. in w.c. in w.c. in w.c.
limits limits limits limits limice
1, 2. 3. Gy £, 6. 7o ¥. ~ 9, 10, 11, 12.
I. 8ingle vehicle
operators
Sub Total :
II. Othegs
Sub Total ;

Grand Total :

I IEZRTDEE - a= EERm==Eu====s===a3

Note : In the case of loans, disbursements will be recorded in the
relevant columns. In the case of cash credits, overdrafts, etc.,
the increase in the limit, Af any, will be recorded.



NNEXURE

9

Sources of information to complete various
items/sub-1items in the Schedules under the

ew Informati

te

Oon the basis of the classified balancing register and

the Back-up register suggested by the Group the sources of

information to complete various items/sub-items in the Sche-

dules under the New Information 8ystem will be as under:

chedule/Number the item
Schedule 1A

3el01

3.1.2

3.2.1

3.2.2

3.5.1 and 3.5.2

3.6.1, 3.6.2,3.6.3 and 3.6.%4
3.7

4.0.1

.2, 4.2.1,4.2.2,4.2.3 and k.24

W.3,4.3.1,%.3.2,4.3.3and b.3.b
h.k,kfk.1,k.k.2,k.h.3and bbb
4.6,4.6.1 and 4.6.2

5.0.1
5.1 and 5.1.1

6.1
6.1.2

Source

Reglster of Deposit Accounts
Weekly statement of position
Register of loah accounts
Weekly statement of position
Back-up register - Annx(g)
-do-

Rogister of loan applications
Buck-up register - Annx (g)

Classified bal;ncing register -
Annx.(a)&(b)

-do- Annx.(a)
-do- Annx.(b)
Classified balancing register-
Annx.(c)
Back-up register - Annx(g)
Classified balancingA::g:sfgg -
~do- Annex.(e)
‘Back-up register- annx. (g)

-....2/-



-1 2 3-

Schedule 1A
6.2,6.3,6.4,6.5,6.6 and 6.7

6216316hd16516.61

7.1

Schedule 1B
3.1 to 3.7
h,2,b.2.1,4.2.2,k.2. 3 and

b.3,b.3.1,8.3.2,4
T R I P

(V)
-

and 5.1.3, 5
9,

A I e L e S

6.2,6.3,6.14,6.5,6.6 and 6.7

gcphedule 3

S804 0088000 000

Jource

Classified balancing register~
Annx.(f)

Back-up register - Annx.(g)

Same source as mentioned for
Schedule 1A

Classified balancing register-
Annx.(a), (b) and Back-up
register - Annx.(h)

Classified balancing register
Annx.(a)

Classified balancing register-

Annx.(b)

Back-up register - Annx.(h)

Classified balancing register-
Annx.ic;
Back-up register - Annx.(1

Classified balancing register-
Annx.(d)
Back-up register - Annx.(f) .

Classified balancing regigster-
Annx.(e
Back-up register - Annx.(k

Classified balancing register-
Annx.(f)

D.C.B. Register
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